National Company Law Tribunal

Allahabad Bench

CP NO 49/2016

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 28.02.2017

NAME OF THE COMPANY :Jaypee Associates Ltd & Ors

SECTION OF THE COMPANIES ACT: U/5 391/394 of Company act of 1956
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Order dated 28.02.2017
CP No. 492016 Jaypee Associates Lid & Ors

Shri B.P. Agrawal, Learned Senior Counsel for the petitione
filed copy of order passed by NCLAT, Bombay in transferor compan
scheme No. 338/17 arise out of Bombay High Court’s Scheme Petition
No. 881/16 connected with CSP for direction No. 772 of 2016
pronounced on 15.02.2017, In addition te the above, the counsel alvo
provides a copy of NCLAT orders dated 08.12.2016 passed in compan
appeal (AT) No. 11 of 2016. Order is reserved. List the matter on 2

march,2017 (Afternoon) session.
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SH. HP. CHATURVEDI (Judicial Member



